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SHRI BALGOVIND VERMA : It is
only a matter of opinion. We are not
in the know of these things. I would be
rather grateful to the hon. Member if he
gives the necessary information.
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Soft Loan to Mogul Lines

~ *393, SHRI DEORAO PATIL: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether the Maharashtra Govern-

ment have requested the Central Govern-
ment to grant soft loan to the Mogul
Lines Ltd, for acquiring addition small
low drafted passenger vessels for augment-
ing the present inadequate and unsuitable
fleet of only two passenger steamers; and

(b) if so, the action taken by Govern-
ment thereon?

THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G. S. DHILLON)
(a) No, Sir.

(b) Does not arise.

SHRI DEORAO PATIL: Is it a fact
that the question of coastal steamer ser-
vices is very important to meet the trans-
port requirements of the backward Konkan
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area? If so, what are the steps taken
by the Government to improve the coastal
transport services in this area?

DR. G. S, DHILLON: Sir, this was a
question about Mogul Lines. Though it
was initiated by the Maharashtra Govern-
ment, the Shipping Ministry bas also been
taking interest in that. But, unfortunately,
in spite of the increase in fares, this
coastal line, between Bombay and Panaji
and other partz of the coast, was not very
economical, and we have been suffering a
loss because. of that, and in spite of the
increase in fares this could not compete
with the road transport. We are certainly
in touch with the Maharashtra Govern-
ment and Mogul Lines and are trying to
do everything possible to improve the ser-
vices. One of the points raised is: What
are we doing to improve it? As g2 gene-
ral picture, we are doing a lot for the
whole coast. For this particular line, it
has been suggested that some low drafted
passenger vessels may be acquired. This,
we think, will be of no use unless we re-
duce the touching points of this service
and also introduce fast-going services
which will take half the time and at the
same time be more serviceable.

SHRI GULABRAO PATIL: There are
no other transport facilities for the whole
of the Konkan area, The demand of the
people regarding a railway line is also not
being met. Even the road transport facili-
ties are not available in several areas of
the entire Konkan area. From that point
of view, even if the Mogul Lines are in-
curring any loss, is it not the bounden
duty of the Government to come forward
and see that the passenger traffic is not
hampered? I would urge upon the Minis-
ter to see that at least they are subsidised.
Even if some losses are being incurred, at
least for the sake of passengers in the
Konkan area, they should be allowed some
sort of soft loan, and if low drafted passen-
ger vessels are not available and if they
are not economical, at least some other
!such arrangement should be made. . .. .
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DR. G. S. DHILLON : Mr, Chairman, | between the road transport, shipping trans-

Sir, you can very well 1mag1ne that we |

keep these services running in spite of | the

these heavy losses. In 1971-72, we in-
curred a loss of 16 lakhs of rupees. The
loss was 40.81 lakhs during the next year
and 59.76 lakhs the following year. In
spite of these losses, I assure the hon.
Member that the services are running. We
have tried to contact the Governments of
Goa and Maharashtra. It was on their
initiative that this was taken over. So
far as the loan and other things are con-
cerned, we are sure that we will do our
best, but they must do their own part also.

SHRI N. G. GORAY: Sir. this parti-
cular’ line has a long history. This was
run by the Chowgules. They pointed out
that it was not possible to run it at a
profit and they had to incur losses every
year. They asked for some help from the
Government.  The Government did not
help them with the result that they went
out of that business, You took it over
and now you find that what you denied to
Mr. Chowgule, you have to give to the
Mugul Lines. The whole difficulty is that
these vessels are not capable of touching
all the harbours on the western coast be-
cause of the draft. Therefore, it is very
necessary to have vessels which can enter
harbours which are of low draft. That is
why the Mugul Lines were probably ask-
ing for some subsidy or soft loan from the
Government with which they could buy
such vessels. Therefore, I would request
him to go deeper into it. As my friend,
Mr. Gulabrao Patil, said there is no other
transport. You have denied them the rail-
ways. Therefore, I request you again to
go deeper into it and try to give as much
of financial aid as possible so that the
smaller vessels which can enter the har-
bours with low draft can be secured and
the services maintained,

DR. G. S. DHILLON : You are very
much correct. But this baby was adopted
by the Maharashtra Government and they
are asking the Central Government to
share the cost of baby-sitting which we
are not denying to them. The problem is
a part of a bigger problem of co-ordination

port and the railways. When we increased
fare, it became less remunerative.
Passenger traffic also decrease because
road transport was much cheaper and so
we had to bring it down again, If we bring
it down, the losses are more. This is g
very big problem. We are seriously apply-
ing our mind to solve it,

) . .

‘Tenure Transfers’ in P&T Department

*394. SHRI BHAIYA RAM MUNDA :
Will the Minister of COMMUNICATIONS
be pleased to state :

(a) whether it is a fact that the prac-
tice of ‘Tenure Transfers’ in the P&T De-
partment have been discontinuzd since
1974 in the wake of economy drive;

(b) if so, whether Government propose
to revoke the practice; and

- (¢) if so, what are the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA): (a)
Yes, Sir. Following the gensral instruc-
tions issued by the Ministry of Finance,
‘Tenure Transfers’ involving payment of
TA, etc. have been held in abeyance since
1973--74. However, transfers considered
necessary in the interest of service and
those not involving payment of TA, etc. at
the same station, are being made.

(b) No change in the existing practice
is contemplated for the present.

(c) Question does not arise.
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